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VACANT BUILDING OUTSIDE KASTURBA

NIKETAN LAIPAT NAGAR, NEW DELHI

4991, SHR1 BAL RAJ MADHOK :
‘Will the Minister of LAW AND SOCIAL
WELFARE be pleascd to state :

(a) whether it is a fact that the Deihi
Administration  has repeatedly requested
the Central Government for the transfer of
the vacant building ncar the Kasturba
Niketan, Lajpat Nagar, New Delhi to it
for running a library and other Social
“Welfare activities:

(b) whether it is also a fact that Govern-
ment have not responded to this request
of the D:zlhi Administration so far: and

(©) if so, the rcasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
‘DEPARTMENT OF SOCIAL WELI'ARE
{DR. SHRIMATI PHULRENU GUHA) :
(1) Yes.

(b) and (c). No. Delhi Administration werc
informed that the building was required for
the Social Welfare and Rehabilitation
Dircctorate.
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STRIKE BY WORKERS OF HEAVY ENGI-
NEERING CORPORATION, RANCHI

4993. SHRI BENI SHANKER
SHARMA : Wil th: Minister of STEEL
AND HEAVY ENIJINZERING be pleased
to state :

(a) whether it is a fact that 1400 workers
of th: Heavy Engineering Corporation,
Ranchi had gon: on strike in the first
week of October, 1969;

(b) il so, what were their demands;

(¢) how miny of the same were accepted
win 4 crmyonise wis reaciizd  between
th: wokers and the management on or
abo 1t the 13th November, 1969; and

(d) the amount of loss suffcred by the
corporation as a result of this strike ?

7 THZ MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENSINEERINSG (SHRI K.C. PANT)
(1) Aboat 1200 workers trained in the Cen-
itral Training Institute of Heavy Engineering
Copo-ation Ltd., Ranchi, working in the
Jdifferent plants of the Corporation  were
o1 todl dowa strike in October-November,
1959, Ther workers of Hcavy Machine
Baildinz Plant went on tool down strike
fron 6th Octobar, 1969; the workers of
Foundry Forge Plant and H:avy Machine
Too's Pian. weat on tokzn strike for one
day on 16th October, 1969 and were on
tool dowa strike from 27th October, 1969.
Tiz strike was called off on the 13th No-
vember 1969.

(b) Thesz workzrs demanded benefits of
leave, project allowance, seniority and
gcatiity from th: date of their joining as
trainzes, fixation of separate scale of pay
for senior artisans and also for being pro-
vided with opportunitics for promotion,
szlection to other technical posts which are
filled up by internal advertiscment and
deputation for training abroad.

(¢) The following benefits were given to
the workers on the advice of the Labour
Supzrintendent and Conciliation  Officer





